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FLoob DAMAGES IN ORIssA

3824. SHRI SRADHAKAR SUPA-
KAR : Will the Minister of FINANCE be
pleased to state :

(a) if the Government of India deputed
a team to assess the extent of flood da-
mages in Orissa with a view to assessing
the aid to be given by the Centre to the
State; and

(b) if so, the recommendations of the
team and the aid given by the Centre ?

THE MINISTER OF SUPPLY AND
THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI R. K.
KHADILKAR) : (a) Yes, Sir.

(b) The Central team of officers recom-
mended a ceiling of expenditure of Rs. 3.64
crores on various flood relief measures in
the State during the current financial year.
The recommendations of the team  have
been accepted for purposes of  Central
assistance, which will be released in the
light of the progress of expenditure to be
reported by the State Government.
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PURCHASE OF LAND FOR BArAUNI
FerTILIZER UNIT

3826. SHRI LOBO PRABHU : Will the
Minister of PETROLEUM AND CHEMI-
CALS AND MINES AND METALS be
pleased to refer to the report in the Eco-
nomic Times of the 6th September, 1969
and state :

(a) the reasons for paying Rs. 16,000
per acre for land for the Barauni Fertilizer
Unit against the market price of Rs. 6,000;

(b) Since it is calculated that every-
day's dclay costs Rs. 8 lakhs, what arc the
days lost due to avoidable delay; and

(c¢) how many months behind schedule
is the delivery of indigenous components
and the reasons for the same ?

THE MINISTER OF STATE IN THE
MINISTRY OF PETROLEUM AND
CHEMICALS AND MINES AND ME-
TALS (SHRI D. R. CHAVAN) : (a) The
Fertilizer Corporation of India Ltd. paid
Rs. 14,800 to Rs. 15,400 per acre in res-
pect of the land acquired for the Barauni

Project in accordance with the award
given by the authorities under law,
(b) There was a delay of about 143

days in giving physical possession of the
factory land and about 274 days in respect
of the township land.

(c) Some delay is anticipated in  the
delivery of indigenous equipment, primarily





